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profect its flory and fauna and to
develop grass, forage and attract
tourists:

() whether Government propose to
provide financial and technical assis-
tance for the development of the
Desert Park; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
AND IRRIGATION (SHRI BALE-
SHWAR RAM): (a) No, Sir, Work
on setting up the Desert National
Park is in progress. The Govern-
ment of Rajasthan have submitted a
project to set up the Desert Park
in the Districts of Jaisalmer and
Barmer for regeneration of the de-
generated patural desert ecosystem
and conservation of flora and fauna

of the desert.

(b) to (c). The details are being
worked out., The matter is unaer
consideration.

Implementation of Scale of Draftsman
in Central Water Commission

1809. SHRI R. P. DAS: Will the
Minister of IRRIGATION be pleasea

to state:

(a) whether the scales of Draftsman
Grade-1, Grade.II and Grade-III re-
commended by the Board of Arbitra-
tion (J.C.M.) have been accepted by
the Government: and

(b) if so, the reasons why the same
have not been implemented so far in
the Centra] Water Commission?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): (a) The
Awarq given by the Boarg of Arbi-
tration (JCM) was limited to the re-
vislon of pay-scales of the Drafts-
men wroking in the Central Public
Works Department only. The Min-
istry of Works and Housing have
accepted the same,

(b) The Award given by the Board
of Arbitration (JCM) is not appli-
cable in the case of Draftsmep wor-
king in other Departments including
Central Water Commission Scales
of praftsman Cadre jn Central Water
Commission, are comparable to those
accepteq for Central Public Works
Department.

Research in Central Seeqd Farms

1810. SHRI N. DENNIS: Will the
Minister of AGRICULTURE be plea-
sed to state:

(a) whether the Central Seeq Farms
are carrying on research in quality

seeds:

(b) the items in which quality seeds
have been produced;

(c) the places where Central Seed
Farmg are gituated, State-wise;

(d) the total acreage on which
those seeds farms are set up; and

(e) the schemes for their expan-
sion during 1980-81?

THE MINISTER OF &STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a)
There are no Central Seed Farms.
Research in quality seedg is carried
out by Central Research Institutions
under the Indian Council of Agricul-
tural Research Agriculturdi—CThiver-
sities and State research institutions.

(b) Farms under the control of
the Central Government, known as
Central State Farms, qo produce
quality seeds in the form of founda-
tion seeds and certified geeds of
wheat, paddy, cotton, sorghum bajra,
maize, oilseeds, pulses and vegeta-
bles. These farms are managed by
the State Farms Corporation of India.

(¢) and (d). Information is given
in statement regarding Central State
Farms managed by the State Farms
Corporation of India.

(e) There ig no proposal to incre-
ase the number of Central State
Farmg at present.
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Statement

Name and location of the Farm

Area in possession

{in ha,)

RAJASTHAN

1. Central State Farm, Suratgarh, Distt, Sriganganagar . . 5135

2. Qentral State Farm, Sardargarh, Distt. Sriganganagar . 5906

3. Qentral State Farm, Jetsar, Distt. Sriganganagar . . 5301
HARYANA

1. QCentral State Farm, Hissar 2762
PUNJAB

1. Qentral State Farm, Lad‘owal, Distt. Luliiana . . 1168
KATNATAKA

1. Qontral State Farm, Jawalgera, Distt. Raichur 206¢
TAMIL NADU

1. Central State Farm, Chengam, Mclchengam West Post, Melpallipatea,

Distt. North Arcot . . . . . . . . . 3916

KERALA

1. Central State Farm, Aralam, Distt. Cannanore 5060
ASSAM

1. (Qentral State Farm, Kokilabari, P.O. { athshala, Distt. Kamrup . . 1936
MIZORAM (UT)

1. Gentral State Farm, Mizoram, P.O. Patherkandi, Distt. Cachar 523
UTTAR PRADESH

1. Central State Farm, Bahraich, P.O. Gidjapuri, Distt. Bahraich 2503

2. Usar Reclamation Farm, P.O. Lalganj, Distt. Rae Barcli 191

e & fadt § e Wi
A WA FY agal

1811. =Y g : FT Flw Fell
Ug JAT FT FAT FA (&

(%) e & gATTFA &
Faqfqﬁwﬁtﬁéw‘fﬁm
R I qR a7 (it 5 e
U ¥ 97 9 &I, o §

A T FRTT AT w7 T sraer A
far war 8; =<

(@) =naga=gfE Faeigra
AT FA g1 g1 fayifa &7 7%
T q &9 T 9T 97 T @ § HIT
WA @ 7w g0 sy oY arerd
§ agel @ ATV Agy e o
g 7

wiw qar artor gt s faand
dal (i Sz fog vE): (F) |WLF
Y aWR H @O% wEel ¥ g





